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Will the Minister of FINANCE be pleased to state:

(a) whether the Union Government has identified new tax havens-autonomous territories which have liberal banking facilities to attract
foreign funds; 

(b) if so, whether the Government has initiated talks with these countries to gain access to information regarding secret bank accounts
of Indians; 

(c) if so, the number of countries with whom such steps have been initiated by the Government so far; and 

(d) the details thereof and further steps taken or being taken by the Government in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S. S. PALANIMANICKAM) 

(a) to (d): India has identified countries/jurisdictions for entering into Tax Information Exchange Agreements (TIEAs) with them. These
countries/jurisdictions are those with whom India does not want a Double Taxation Avoidance Agreement (DTAA) but still want an
agreement in order to exchange information for tax purposes, including banking information. India has so far concluded TIEA
negotiations with Bahamas, Bermuda, British Virgin Islands, Isle of Man, Jersey. Monaco, Caymans Islands, Argentina and St. Kitts &
Nevis. TIEA has already been signed with Bermuda. All steps are being taken for early conclusion of negotiation as well as signing
and entry into force of TIEAs with priority countries/jurisidictions. 
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